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pany has been directed to hand over 
stainless steel blades worth Re. 48 
lakhs and further to pay liquidated 
damages of Rs. 1.2 lakhs to State Tra-
ding Corporation of India Limited. 
The company has also been placed on 
the de.faulters· list. 

(b) and (c). No decision bas been 
taken on the proposal of Sharpedge 
Limited to expand its annual pro .. 
duction from 260 million blades to 450 
million blades. 
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Daily Wage Workers Serving with 
Western Base Workshop 

3186. SHRI DAYA RAM SHAKYA: 
Will the Ministler of DEFENCE be 
pleased to state: 

(a) whether· it is a fact th3.t daily 
wage workers are serving with West-

ern Base Workshop, 1326 Base depot, 
Western store Division and 52 RCe 
for the last ten to twenty years conti-
nuously [but they (the workers) have 
stlll not been declared regular!perma-
nent; and 

(b) if position stated at (a) above 
is correct, what steps are beinb taken 
tic bring them. on a regular/permanent 
roster? 

THE MINISTEm OF STATE IN THE 
MINISTRY OF DEFENCE (SHRr 
SHIVRAJ V. PATIL): (a) and (b). 
There are many daily-wage workers in 
these units and elsewhere. who have 
remained on muster-rolls for s~ e al 

years, not continuously but for a. maxi-
mum period of six months at a time 
in accordance with departmental regu-
lations. As regards "decasualisation" 
of their employment, the position has 
been explained in my D.O. letter No. 
305/VIP/RRM/81(1), dated the 10th 
February. 1981 addressed to the Hon'ble 
Member, relevant extracts of which 
are laid on the Table O'f the House. 
[Placed in Library. See No. LT-2083/ 
81]. 

Casual Employees Working under 
Secretary, Border Roads Development 

Board 

3187. SHRI DAYA RAM SHAKYA: 
Will the Minister of DEFENCE be 
pleased to sta te how many casual em-
ployees' are working in the following 
units under the Secretary, Border Roads 
Development Board as skilled and ll:1-
skilled and' since when; and if they 
have completed 240 days, why they 
ha ve not been brought on regular 
monthly wage; 

(i)Western store Division 
(GREF); 

(ii) Western Base '\V.)rkshop 
(GREF); 

(iii) 1326 Base Depot (GREF); 

(iv) DetaC'hment of the !12 RCC 
(GREF)? 
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THE MINISTER OF STATE IN THE 
MINISTR'? 01' DEFENCE (SHRI 
SHIVRAJ V. PATIL): The details are 
being collected. 

Chinese AIIIDS Aid to PaIWItan 

3188. PROF. AJIT KUMAR. 
MEHTA: 

SRRI CHANDRAJIT YADAV: 

Will the Minister of DE.IFENCE be 
pleased to state: 

(a) whether Government are aware 
of China's supply to Pakistan T-59 
medium, T-60 amphibious and T-fi2 

light tanks in addition to unspecified 
number of MI-4 Hound helicopters 
and TU-I6 and TO-4 medium ~ e s 

within the next three to five m()nths; 

(b) whether Govertirnent ':ire also 
aware to the recent visit of Chinese 
military experts to Gilgit and Muzu-
ffarabad in connection with Pakistan's 
air bases expansion in Pak occupiea 
Kasbmir and in t'he northern part s of 
Pakistan: and 

(c) if so, the reaction of Government 
thereto? 

Tl{E MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
SHIVRAJ V. PATIL): (a) and (b) 
. Government have seen press reports 
to this effect but there is no reliable 
infonnation to confinn them. 

(c) The developments which have 
a bearing on OUr security are constant-
ly monitoned and their implications 
analysed for appropriate action to 
enSUre full defence preparedness. 
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